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3, 1 .9,200'.. 	 In this matter it is suouittc 

-n ehalf "f learned c'tinsel f-sr the 

applicant Mr.G.Rath by Shri T.K.Prahataj 

that the ap1icatin has Dec-rne infrnctu 

as the applicartt has passed away in the 

in eafl time. In vi : '-sf this, he d '-es n t an 

t'- pursue this 'MA. The petiti-fl has 

bec-me infmctu'-us and is acc-rding1y 

disSed 'f. Stay rder granted -n 

9.12.94 stands vacated. 	- 
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